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BEFORE THE NATIONAL GREEN TRIBUNAL,  
PRINCIPAL BENCH, NEW DELHI 

 
ORIGINAL APPLICATION NO. 375 OF 2024 

 
IN THE MATTER OF : 
 
News item titled “Around 40 injured  
as boiler explodes in factory in Haryana”  
appearing in the The Hindu dated 16.03.2024.   
 
Versus 
 
Haryana State Pollution Control Board  
and Others                      …Respondents 
 

RESPONSE ON BEHALF OF RESPONDENT NO. 3,  
M/S LIFELONG INDIA PVT. LTD.  

 
1. That the answering Respondent has been directed to be 

impleaded as party by this Hon’ble Tribunal by its order 

dated 18.04.2024 and notices were issued to the answering 

Respondent to file response. Hence, in compliance of the 

said order the present response is filed. 
 

2. That the answering Respondent is engaged in the business 

of manufacturing of the auto parts for various automobiles 

companies. The unit of the Respondent is located at 

Dharuhera, Rewari Haryana and is covered under the 

Factories Act. 
 

3. That the report of the National Safety Council explains that 

“on evening of 16.03.2024 when all activities in Fettling 

Section were in progress, a total of 67 workers (Contractual 

+ Regular) were working in shed, suddenly fire ball was 

observed near buffing machine number 21, in fraction of 

seconds, the fire was transferred to dust collectors through 

duct and explosion occurred at 05:42 PM due to excessive 

pressure in the Dust Collectors. The Dust Collectors were 

located outside the shed and separated by brick wall. 
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Eventually due to the explosion in dust collector and 

subsequent turning into major fire and due to excessive 

pressure flame travelled back through ducting and entered 

into the fettling area. Fire in the work area badly caused 

harm to occupants and the workers sustained injures due 

exposure to heat of fire and few of them burnt badly.  
 

4. That all the 39 injured workers were immediately taken for 

medical care at PGI Rohtak. Some of the workers were also 

treated at Safdurgunj Hospital, New Delhi. However, out of 

the 39 workers 16 workers succumbed to the burn injuries 

while undergoing treatment and could not survive.  
 

5. That it is stated that the report about the boiler blast/ 

explosion at the unit of the answering Respondent is 

incorrect. Answering Respondent unit does not have any 

boiler installed. It is rather the felting machine as stated 

above where the fire originated and explosion was caused. 
 

6. That it is submitted with respect to the compensation to the 

deceased workers, all the 16 deceased workers were paid in 

total 24.50-23.50 lakhs out of which Rs. 7 lakhs was paid 

direclty by the answering Respondent to the family 

members of the deceased, while Rs. 10.50 lakhs was paid 

through the Labour Commissioner under the Workman 

Compenstion Act and rest of the amount is paid by the 

Labour Welfare Board as the workers were covered under 

the Employees State Insurance. 
 

7. That the answering Respondents submits that entire 

payment of the hospital bills of all the deceased while 

undergoing treatment was paid by the it and it has also 

arranged for travel and other expenses of the attendants of 

the deceased during the treatment. Thereafter, the dead 

bodies of the deceased workers were also sent to their native 
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places/ villages by ambulances by the answering 

Respondents at its expenses. 
 

8. That at no point of time the answering Respondent left the 

workers and their families to themselves and ensure that 

they get best treatment. However, 16 unfortunate workers 

could not survive but for their last rites their dead bodies 

were respectfuly sent to their native place/villages. 

 A true copy of the chart showing the payments and details 

to the deceased workers dated Nil is ANNEXURE R-1 
 

9. That with respect to the compensation to the injured 

workers all the 23 workers were paid compensation of Rs. 

2.0- 1.5 lakhs in total out of which Rs. 1.00 lakhs is paid by 

the aswering Respondent while rest of the amount is paid by 

the labour welfare board as the workers were registered with 

the Employees State Insurance.  
 

10. That the answering Respondents submits that entire 

payment of the hospital bills of all the 23 injured while 

undergoing treatment was paid by the it and has also 

arranged for travel and other expenses of the attendants of 

the injured during the treatment. It is pertinent to mention 

that many of the workers desired to get treatment at their 

native places hence they were arranged by the Respondent 

to be sent to their native places and the expenses for their 

treatment even there was borne by the Respondent.  
 

11. That answering Respondent ensured the best treatment to its 

workers. Some of the workers have even returned to the 

work after getting well. As of now, to the information to the 

answering Respondent all the 23 injured workers have been 

treated and are doing well. A true copy of the chart showing 

the payments and details to the injured workers dated Nil is 

ANNEXURE R-2. 
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12. That since the accident was completely unexpected as there 

was no inflammable liquid, oil or gas used in the process, 

the cause of the fire and especially the explosion was not 

understood at the relevant time. As such, independent of the 

investigation of the accident undertaken by the Chief 

Inspector of Factories and Police, the management was also 

anxious to know the cause of the explosion and fire 

accident. Hence a decision was taken to have the accident 

thoroughlyinvestigated by an independent committee, with 

detailed technical input to prevent such accidents in future 

and to seek guidance to improve the work systems in the 

unit regarding industrial safety, if required. 
 
13. That it may not be out of place to mention that the 

management of the answering Respondent also got the 

accident investigated by the National Safety Council as per 

the direction of the District Collector, Rewari to get the 

safety audit conducted through the National Safety Council 

to submit the cause of action. The National Safety Council 

submitted its report after carrying our the inspection on 15-

17 Aril 2024 which shows that the accident was not caused 

due to the lapse or gross negligence on part of the answering 

Respondent. A true copy of the report of National Safety 

Council dated NIL is ANNEXURE R-3 
 

14. That there is also no violation of any of the environmental 

norms and the answering Respondent has been carrying out 

is operations in strict compliance with the statutory 

provisions of Enviornment laws. The Respondent herein 

have valid consent under the Air and Water Act till 

30.09.2028 and similarly the grant of authorisation under 
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R
E

 R
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Status of C
om

pensation given by M
/s Lifelong India Pvt Ltd,D

haruhera,R
ew

ari to D
eceased Person ( SI N

o 1-16 ) 

Sr. 
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   5 
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R
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A
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A
N

N
E
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R
E
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-2 

 Status of C
om

pensation given by M
/s Lifelong India Pvt Ltd, D
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o 17-39 ) 
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C
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A
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R
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R
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